560.

state:-

b)

ILLEGAL CONSTRUCTION IN YAMUNANAGAR

SH. BISHAN LAL SAINI, M.L.A.: Will the Urban Local Bodies Minister be pleased to

Whether it is a fact that the land of Sunder Nagar Part Il Colony in Ward No. 11 of
Yamunanagar has been sold in unauthorized manner, the colony has been carved out
and construction was made illegally; and

If so, the name of officers who are involved in the process from registry to illegal
construction of abovesaid area togetherwith the action taken by the Government

against the said officers alongwith the details thereof ?

REPLY
MANOHAR LAL, CHIEF MINISTER, HARYANA
a) Yes Sir. An un-authorised colony in Khasra No. 1026, 1051, 1052 etc. of the
revenue estate of village Tejli, Tehsil- Jagadhari, Distt. Yamuna Nagar has been

carved out in un-authorised manner and construction has been raised illegaly.

b) The name of the officers who have been involved in carving out the colony
and illegal registration of the plots can be pointed out after conducting an
enquiry in the matter. The Deputy Commissioner, Yamuna Nagar will be
asked to enquire the matter and send his enquiry report within two months.
As per the findings of the enquiry report, the action against the defaulting

officers will be taken.
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